
!  Central Administrative Tribunal
Principal Bench

.  .o..A-. ̂ No.. 1-155. of .^1999 .: -
M.A.. No. of 1999..

^  -I 1-ho 15th .November, 19 99
New Delhi, dated this the 1btn

rssr;.-.
Major M.R. Penghal (TC-31290K),
R/o 99, Defence Colony,
Hisar-125001 Applicant
Baryana.

(None appeared)
Versus

\  1. Union of India through
1  the secretary,

Ministry of Defence (RM AG),i

b

i I

/

y

y
/

r

South Block,
New Delhi-110011 . '

,r\ 2. Commandant, ' * ■:Army Postal Service centre,
Kamptee APO ' ^ Respondents
C/o 56-, APO, New Delhi,

(None appeared)
... :■ . ORDER ■ (QraU.

p. unM-m P WR.

.ppucnt ha. filed «.A. no. seeKln.
1 1 55/99. M.A, No.292.5/99 iswithdrawal ofO.A. No. 1155/99.

.J A thp OA is dismissed as withdrawn,allowed and the o.a.

4-K (S.R. Adige)
(Mrs. Lakshmi Swammatha yice Chairman (A)

Member (J)

/GK/


